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"2-1P-11c-RI, 
BIDHU BHUSHAN PATHAK 
Registrar General 
HIGH COURT OF JUDICATURE AT PATNA 

Fax No.: 0612-2504088 

Ph.: Office - P.B.X.-2504071-73, 75 

Ext.-601 

2505318-19. 21 

Dated, Patna, the 	October„ 2019 

To 

1.  Sri Brajesh Kumar Singh, S/o Vinay Kumar Singh 
B-16, 4th  Floor, Gali No. 7, Shashi Garden, Mayur Vihar-1, 
Delhi - 110001. 

2.  Sri Suman Kumar Divakar, 
S/o Ashok Kumar Singh, House No. 851, First Floor, 
Mohan Makein Society, Sector - 5, Vashundhara, Ghaziabad, 
Uttar Pradesh - 201012. 

3.  Sri Ravishankar Kumar, S/o Awadhesh Kumar, House No. 261, 
3rd  Floor, Pocket -7, Sector - 24, 	Rohini, Delhi - 110085. 

4.  Ms. Namrata Agrawal, D/o Ramesh Kumar Agrawal, 
Sushil Handloom Bhandar, Sahu Dharmshala, Purani Basti, 
Distt - Basti, U.P. - 272002. 

5.  Ms. Seema Bhartiya, D/o Kamal Singh, House No. 5/55, Gali 
No. 6, Punjabi Basti, Anand Parvat, New Delhi - 110005. 

6.  Sri Mukund Kumar, S/o Paras Nath Singh, 
House No. 223/B, F-Block, Phase - VI, Gali No. 23, 
Aya Nagar Extn., New Delhi - 110030. 

7.  Ms. Meetu Singh, D/o Birendra Kumar Singh, 
52, Ashoka Road, New Delhi - 110001. 

8.  Sri Shailendra Kumar, S/o Lakshmi Narayan, 
Vill-Lal Pokhar Dighi, P.O. - Dighi Kalan, P.S. - Hajipur Sadar, 
Distt.- Hajipur, Bihar - 844102. 

9.  Ms. Madhu Agrawal, D/o Ashok Kumar Agrawal, 
At - Naya Bazar, Near Goushala, PO-City Post Office, PS-
Kotwali, Distt. - Bhagalpur, Bihar - 812002. 

10.  Sri Brajesh Kumar, S/o Late Mahendra Prasad Gupta, Ram 
Krishna Colony, Mahendru, Patna, Bihar - 800006. 



Sri Shailendra Kumar, C/o Surendra Nath Singh 
Ex VC,Bhagh Bhoop Singh Lane, Alamganj Chowki, 
Gulzarbagh, Patna, Bihar, 800007 

In continuation to this Court's letter no. 79273-283 dated 

01.10.2019, I am directed to send herewith copy of corrigendum to 

notification No. 11459 dated 21.08.2019 of the General Administration 

Department, Government of Bihar, Patna. 

Encls.: As above. 

Yours faithfully, 

Sd/- B.B. Pathak 

Registrar General 

Memo No. 	 / Dated, Patna the 	October, 2019 

Sir, 

Copy forwarded to the Principal Secretary, General Administration 

Department, Government of Bihar, Patna / Secretary, Law (Judicial) 

Department, Government of Bihar, Patna, for information. 

Sd/- B.B. Pathak 

Registrar General 

Memo No.  qi419_ q/433 / Dated, Patna the  eOctober, 2019 

Copy forwarded to Registrar (Vigilance), Patna High Court, Patna / 

Registrar(Appointment),Patna High Court, Patna / Registrar (Administration), Patna 

High Court, Patna / Registrar LT.-cum. C.P.C., Patna High Court, Patna / Registrar 

(Establishment) I/C, Patna High Court, Patna / Director, Bihar Judicial Academy, 

Gaighat, Patna / Member Secretary, Bihar State Legal Services Authority, Budh 

Marg, Patna / J.R.-cum-P.P.S. to Hon'ble the Chief Justice, Patna High Court, Patna / 

Section Officer, Judicial Officer Service Record Room, Patna High Court, Patna / 

Section Officer, Monitoring Cell - II, Patna High Court, Patna / Section Officer, Legal 

Cell, Patna High Court, Patna / Section Officer, Vigilance Cell, Patna High Court, 

Patna / Section Officer, Selection and Appointment Cell, Patna High Court, Patna / 

Senior P 	Patna High Court, Patna / The District and Sessions Judges, 

Patna / Chapra / Muzaffarpur and Samastipur along-with copy of corrigendum of 

notification No. 11459 dated 21.08.2019, for information and needful. 

Registra eneral 
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